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(c) Rs. 9,360/- inclusive of taxes
was spent for purchasing key chains.

Sample 2 Nos. have been obtained.
(d) No, Sir.
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Setting Up of Thermal Power Station
in Karnataka

3908. SHRI RAJSHEKHAR KOLUR:
Will the Minister of ENERGY be
pleased to state:

(a) whether a Thermal Power
Station is going to be established in
Raichur District on river Krishna in
the State of Karnataka; and

(b) it so, the main features there-
of?

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (a)
and (b). Myvsore Power Corporation
have submitted a Feasibility Report
to the Central Electricity Authority
on 29th November, 1977 for setting up
a therma] power station at Raichur.
The Feasibility Report is under oxa-
mination in tic Central Electricity
Authority.

Licence to Industries in M.P.

3909. SHRI SHARD YADAV: wil!
the Minister of INDUSTRY be pleas-
ed to state:

(a) the number of Industries Jor
which licences were issued in Madhya
Pradesh from 1972 to 1976;

(b) the number of Industries out
of them which have gstarted produc-
tion; and

(¢) the number of industr:alists
which have not started work after
gelting the licences?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (KUMARI
ABHA MAITI): (a) 121 industnal
licences were issued in Madhya Pra-
desh from 1972 to 1976,

(b) 45 of these licensed firms have
commenceq production,

(¢) 3 of the licences have been re-
voked, and cffective steps have been
taken in the case of 14 licences. The
remaining 59 licences are in varying
stages of implementation,





